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 {Shri  H.  M.  Trivedi]
 the  President  in  relation  to  the

 State  of
 (i)  Notification  No,  GE|G|74[223)

 MVA-5608-84()-E,  published  in
 Gujarat  Government  Gazette  dated
 the  24th  October,  1974,

 (ii)  Notification  No.  GH|G/T4]
 2|MVA-7570|85256-E,  published  in
 Gujarat  Government  Gazette  dated
 the  30th  January,  1975,

 Gil)  Notification  No.  GH|G|75|
 (68|MIVA~1774|1786 (1)  B  published
 in  Gujarat  Government  Gazette
 dated  the  27th  March,  1975.
 [Placed  in  Library.  See  No,  LT-
 (9877/75).

 (8)  Three  statemete  (Hindi  and
 English  versions)  showing  reasons
 for  delay  in  laying  the  above  Noati-
 fications:  [Placed  in  Library.  See
 No  LT-9677/75)

 Drvog  axp  Cosmetics  (Seconp
 AMENDMENT)  Ruies,  975

 SHRI  A  K  M  ISHAQUE:  I  beg
 to  lay  on  the  Table  a  copy  of  the
 Drugs  ang  Cosmetics  (Second
 Amendment)  Rules,  975  (Hindi  and
 English  versions)  published  in  Noti-
 fication  No,  G.SR,  358,  in  Gazette  of
 India  dated  the  5th  March,  ‘1975,
 under  section  38  of  the  Drugs  and
 Cosmetics  Act,  1940.  [Placed  in
 Library.  See  No  LT-9678/75].

 Revrew  axp  ANNUAL  Report  or  Hrn-
 DusTAN  INSECTICIDE,  Ln,,  New  Deer,
 AND  STATEMENT  ow  Crone  On  Pro-
 DUCTION  FROM  ASSAM  AND  AN  ADDI-

 TIONAL  REFINERY  FOR  AssAM

 BHRI  K.  R.  GANESH:  On  behalf

 of  Shri C  P  Majhi, I  beg  to  lay  on
 the  Table  a  copy  each  of  the  following

 papers  (Hindi  and  English  versions)
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 under  sub-section  ay  of  section  ‘BIA.
 of  the  Companies  Act,  ‘1986:—

 qy  (i)  Review  by  the  Govern-
 ment  on  the  working  of  the  Hin-
 dustan  Insecticides  Limited,  New
 Delhi,  for  the  year  ‘1078-74,

 (ii)  Annual  Report  of  the  Hin-
 dustan  Insecticides  Limited,  New
 Delhi,  for  the  year  ‘1973-74  along
 with  the  Audited  Accounts  and  thé
 comments  of  the  Comptroller  and
 Auditor  General  thereon.  [Placed
 m  Library  See  No  LT-9678/75}.

 (2)  A  statement  (English  and
 Hindi  versions)  on  the  prospects  of
 crude  oil  production  from  Astam
 with  special  réference  to  the  de-
 ™mand  being  made  for  the  establish-
 ment  of  additional  refining  capa-
 city  in  that  State.  [Placed  in
 Library.  See  No,  LT-9680/75].

 Annuat  Rerorr  of  Praca  Toots  Lp.
 SECUNDERABAD  FOR  ‘1973-74,

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  DEFENCE  (SHRI
 J  B  PATNAIK)-  I  beg  to  lay  on
 the  Table  a  copy  of  the  Annual
 Report  (Enghsh  and  Hindi  versions)
 of  the  Praga  Tools  Limited,  Secun-
 derabad,  for  the  year  ‘1978-14  along
 with  the  Audited  Accounts  and  the
 comments  of  the  Comptroller  and
 Auditor  General  thereon,  under  gub-
 section  qa  ०  section  6I9A  of  the
 Companies  Act,  1986,  [Placed  in
 Library.  See  No.  LT-068i/75]

 THE  DEPUTY  MINISTER  IN  THE
 DEPARTMENT  OF  PARLIAMEN.
 TARY  AFFAIRS  (SHRI  Ba  SHAN,
 KARANAND):  I  beg  to  lay  on  the
 Table  the  following  statements  shoay
 ing  the  action  taken  by  the  एक

 ह
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 “ernment  on  varloug  assurances,  pro-  Ministers  during  the  various  Sessions
 mikes  and  undertakings  given  by  the  of  Lok  Sabha:—

 Fourth  Lok  Sabha

 (i)  Statement  No.  XXVIII  ‘  .  Eleventh  Seasion,  ‘1970.

 Fifth  Lok  Sabha

 Gi)  Statement  No.  XXIV  ,  द  .  .  Thord  Session,  7972
 (ili)  Statement  No,  XXVIII  +  «  «  Fotrth  Session,  t972
 (iv)  Statement  No.  XVI,  .  .  .  Sixth  Session,  7972

 (४)  Statement  No.  XXI  .  .  «  Seventh  Session,  7973
 (wi)  Statement  No.  XV...  .«E’igth  Session,  3973

 (vii)  Statement  No.  XIII.  बे  के  द  Ninth  Session,  7975
 (viii)  Statement  No.  XIV,  .  Tenth  Session,  1974

 (ix)  Statement  No.  VIT  ee ee  -  Eleventh  Session,  3974
 {x)  Statement  No.  VI,  डर  डर  *  .  ‘Twelfth  ‘Session,  74

 (xi)  Statement  No.  IT,  we  Thirteenth  Session,  ‘1075.

 [Placed  in  Library.  See  No.  LT-9682/75].

 Reviews  anp  ANNUAL  RePoRTs  OF  (ii)  Annual  Report  of  the
 MineRac  (ExPLORATION  CORPORATION  Mineral  Exploration  Corporation
 Lro,  पर्याप्त  For  1972-73,  Svse.  Limited,  Nagpur,  for  the  year
 AurTHomry  oF  InDiA  LTD,,  ror  1973-74,  ‘1972-78  along  with  the  Audited
 Mysore  Iron  anp  STEEL  Lr,  FOR  Accounts  and  thea  ments  of  the
 ‘1978-74,  GUJARAT  MINERAL  DEVELOP-  Comptroller  and  Auditor  General
 Miwr  ConroraTION  Lrp.,  ror  ‘1973-74,  thereon,  [Placed  in  Library.  See
 with  Abtorr  Herorrs  aANp  Rerort  oF  No,  LT-9683/75],
 Wee  amp  Axte  Commrrrer  DurcaPur
 Sra  Pranr  wirh  STATEMENT  OF  (b)  (i)  Review  by  the  Govern-
 PROGRESS  IN  IMPLEMENTATION  oF  He-  ment  on  the  working  of  the  Sieel

 COMMENDATIONS  OF  THE  COMMITTEE  Authority  of  India  Limited,  for
 the  year  1973-74,

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  STEEL  AND  MINES  Gi)  Annual]  Report  of  the  Steel
 (SHRI  SUKHDEV  PRASAD):  I  beg  Authority  of  India  Limited,  for  the

 to  lay  on  the  Table: —  year  ‘1978-74  along  with  the  Audit-
 ed  Accounts  and  the  of

 re  $  copy  each  of  the  following  the  Comptroller  and  ‘Auditor  Gens. Papers  (Hindi  and  English  versions)  ra]  thereon,  [Placed  in  Library.  See
 under  sub-section  (I)  of  section  69A  No.  LT-9684/75). of  the  Companies  Act,  956:—

 (a)  Gi)  Review  by  the  Govern-  {a)  (i)  Review  by  the  Govern-
 mant  on  the  working  of  the  Mine-  mént  on  the  working  of  the  Mineral
 ral  Exploration  Corporation  Limit-  Exploration  Corporation  Limited,
 ed,  Magyur,  for  the  year  1972-78,  for  the  year  ‘1978-74,


